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"takén to absorb them in the said
-office; and

(c) if so, the reasons for not tak-
‘ing this action for absorption of the
staff declared surplus from the office
.0f the Chief Settlement Commissio-
ner, New Delhi, with effect from 1st
June, 19727

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS AND IN THE DEPARTMENT
OF PERSONNEL (SHRI RAM
NIWAS MIRDHA): (a) Yes, Sir. All
the surplus employees from the Na-
tional Fitness Corps who joined the
Central (Surplus Stail) Cell on 1st
July, 1972 have already been nomi-
nated against vacancieg reported by
-other offices.

(b) No, Sir.

(c) Does not arise.
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